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view of the reply given by the Hon. 
Minister, I believe that this area will be 
developed by giving it special assistance. 
I have also talked to the Deputy Chair-
man of the Planning Commission in this 
cOnnection and he has also given me a 
satisfactory reply. I want that the hon. 
Minister sheuld vtsit our area. apprise 
himself of the situation prevai!!ng there, 
then he will not find any difficulty with 
regard to allocation of funds. In view 
of all these poi.1ts, I seek leave of the 
House to withdraw this Resolution. 

(&.gUSt\] 

MR. DEPUTY SPEAKER : Has the 
bon. Member leave of the House to with-
draw his Resolution ? 

MANY HON. MEMBERS ; Yes. 

The Resolution was, by leave1 withdrawn 

RESOLUTION RE : CONVERSION OF 
AIR AND DOORDARSHAN INTO 
AUTONOMOUS CORPORA TIO:NS 

[Eqlish] 

. . SHIU M. RAGHUMA REDDY (Nal-
gonda) : Sir, I beg to move : 

· ~'That this House resolves that the All 
India Radio and Doordarshan be c<Jn-
verted into autonomous corporations to 
ensure objetivity, impartiality and indepen-
dcace of the mass media. •• 

Sir, there is no doubt that TV and 
Radio are the mass media meant for mass 
communication. Though its history is as 
old as SO years, a serious thought to these 
media was given only in 1964 by appoint-
in& a committee under Shri Asok K. 
Cbander. He made certain recommenda-
tions for the betterment of radio and 
TV and the proposals- are as follows ; 

''The Corporation should be set up 
by an Act of Parliament laying down 
clearly its objectives ; the scope of 
Government's authority should be 
ddined dearly and it should be free 
of ambiguity ; the right to require the 
corporation to broadcast certain pro-
JtBmmes as also the right to vet_o 
broadcasts in certain subjects in the 
national interest, may be teserved 

by Government ; the Act itself should 
lay down the authority and powers of 
the governors to prevent possible 
encroachment. .. 

S.r, this autonomy has not only been, 
supported by Shrl Ashok Chander. but 
this idea was first mooted by our late 
Pritre Minister Jawahar Lal Nehru in 1948 
while speaking in the Constituent Assem-
bly and he said : 

"My own view of the set up for 
broadcasting is that we should approxi-
mate as for as p.:;ssible to the British 
meth.:-d, the BBC, that is to say, it 
would be better if we have a semi-
autonomous corporation under Govern-
ment, of course with the policy 
controlled by Government otherwise 
being not conducted as a Government 
department but as a semi-autonomous 
corporation. Now I do not think 
that is immediately feasible. I have 
merely mentioned this to the House. 
I think we should aim at that, even 
though we may have many difficulties. 
In fact in most matters we should aim 
at these semi-autonomous corpora-
tions, the policy and other things 
being controlled by Government 
departments not interfering in their 
day to day activities. But that is not 
an imm~diate issue." 

Though they have gone into the recom-
mendations of the Committee of Ashok 
Chander, they have not taken any steps. 
Under the Janata regime, the Government 
have appointed another committee under 
the chaumanship of Spri Verghese. He 
also recommended similar proposals. What-
ever may be the causes, Government have 
not taken these recommendations into 
consideration. The Ruling Party wants 
it to be controlled by Government. If it i1 
being used as an organ of the Govern· 
ment, how can it be objective, impartial 
and independent 1 

Sir, the objective of All India Radio 
and Television is to take the news to the 
far off places and to educate the rural 
masses and help in the developmental 
activities. But our All India Radio is 
nothing but All•• Radio and our Door 
Darshan is nothing but .. Darshan. 

SHRI RAM PY ARE . PANIKA : It 
wts part1al in· Janata Regime. But now 
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it is the most objective and impartial 
medium. 

·AN HON. MEMBER: He should 
· withdraw that objectionable obser_vation. 

SHIU M. RAGHUMA REDDY : These 
mass media are without any objective. 
They are there for propagating the Ruling 
Party's polici.!s. I can give you any num-
ber of examples. No less a person than Shri 
N. T. Rama Rao was not given a .chance 
to speak on Radio and our Late Prime 
Minister had to intervene for giving him 
the time. Telu.su D.!sam had won 28 seats, 
whereas Congress (I) could win 6 seats, 
in the- recent Parliamentary electhms. 
They announced a number of times names 
of the p~rsons who were defeated, but 
by whom, they were defeated, they never 
said. By whom 1 They will never mention 
the name of the person who defeated him. 
Only one Congress (l) man wen. His 
name was mentioned repeatedly. Regar-
ding N.T.R. 's election, by 6 p.m. ail the 
newspapers had reported that he had won 
by a huge majority. But AIR and D.lor-
darshan gave the news only the next day. 
NTR':> winning from three constituencies 
was reported by them the next day. If any 
young boy belonging to the Congress (l) 
in Andhra Pradesh makes a statement, 
Doordarshan will cover it in the first list. 
But whenever the Chief Minister, MPs 
or MLAs give any statement, or want to 
communicate any message to the masses 
Doordarshan or AIR will not telecast or 
broadcast it. {Interruptions) 

I request the Government to take a 
reasonable view. If AIR and Doordarshan 
are to be impartial and independent, they 
should be made autonomous bodies. This 
will be in the interests of the public, of 
the country, and in the interests of sprea. 
ding news among people in far-tlung areas. 

With these words, I request the hon. 
Members of this House to join me in 
supporting this Resolution, and passing it. 

MR. DEPUTY SPEAKER : Mr Daga, 
are you moving your amendment 'l 

SHRI MOOL CHAND DAGA (Pali) : 
Yes, Sir. 1 beg to move : 

That in the resolution-

add at the end-

"After a Committee consisting of top· 
most intellectuals, renowned jouma· 
lists and experienced members of Parlia· 
ment is constitu~ed to go into all the 
aspC~;ts of the matter and submit its 
report." 

The report of that committee can 
be considered thereafter. That is my 
amendm:mt. 

MR. DEPUTY SPEAKER : Before 
proceeding further, we have to fu time for 
the consideration of this Resolution Oln 
we fix it as two hours ? 

PROF. N.G. RANGA (Guntur) : One 
hour is enough. We can have the entire 
discussion within one hour. Instead of 
that, you have yourself started with two 
hours. · 

MR. DEPUTY SPEAKER : Generally, 
we fix two hours. If the discussion is over 
earlier, w~ can finish it. (lnterruption6) 
This arrangement will be applicable to aU 
subjects. So, I hope we can fu; it as two 
hours. 

SHRI RAM PYARE PANIKA (Rober-
tsganj) : This is a small Resolution. 

MR D:3PUTY SPEAKER : The Minis-
ter has to reply, and many Members have 
given their names to participate in the 
discussion. 

I now ' :all Shri Virdi Chander Jain to 
start the discussion on this Resolution. 

[Translation] 

SHRI VIRDHI CHANDER JAIN 
(Barmer) : Mr. Deputy Speaker, Sir, I 
strongly op~ose the Resolution moved 
by Shri Raghuma Reddy. This Resolution 
relates to conversion of the All India 
Radio and Dnordarshan into autonomous 
corporations. This issue bas been discus-
sed in Lok Sabba several times and commit· 
tees had also been set up. The Verghese 
Committee had t~iven its recommendations 
also. During the two and a half years of 
the Janata Party rule also, committ<:es 
had been set up, but no decision had been 
taken by those committees. What type Of 
publicity was done during the Janata 
Party rule ? A case was filed against 
Shrimati Indira Gandhi and court procec-
dinas were broadcast on All India Radio. 

# 
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What do all these things show 'l It shows 
that A.I.R. was not functioning in an 
.impartial manner. It has been the policy 
of the Congress Government to follow 
Mahatma Gandhi's principles. Our policy .. 
(lnlerruptions). We are functioning under 

a democratic system. Under this system 
programmes relating to Lok SJh:u procee-
dings are included in the p. ogrammes of 
.A.I.R. and Doordarshan. Everybody is 
satisfied with this system. A s;>ecial men-
t~on is made about the Opposition parttes 
in those programmes. It is not known 
why the Opposition is given so much 
importance. Impartiality should be shown 
towards us. The Opposition takes initiative 
in discussion on Demands for Grants. 
In A.I.R. programmes, in the morning and 
in the evening broadcast, mention 1s made 
about them only. Since Members from 
th~ Opposition initiate discussion, only their 
,names are broadcast. No mention is made 
about other Members. Yesterday an im-
portant discussion took place in the House 
regarding Congressional Briefing .......... . 
(Interruptions) 

[.En_glish] 

SHRI AMAL DATTA : You see the 
proceedings of yesterday's debate in this 
House regarding Congressional Briefing. 
Only one Opposition member's name was 
covered and then came the names of the 
Minister and Prof. K.K. Tewary and 
others because they are from the ruling 
party. So, what he says is not at all 
correct. 

[1>'ans/ation] 

SHRI VIRDHI CHANDER JAIN : 
Broadcast on A.I.R. is altogether diffe-
rent from coverage in newspapers. We have 
to say in the matter of newspapers. The 
names of Members from Opposition only 
wete mentioned in the important dis-
·cussioo that took place yesterday. Tiwari 
Ji and Mr. Swell had made notable contri-
bution in the discussion but no mention 
was' made of them on A.I.R. Our 
Jrievance is that no mention was made 
about them despite the notable contri-
bution made by them. We are not getting 
coverage in an impartial way. We are 

· from the Congress Party, that is why our 
names are not mentioned. A.I.R. and 
Doordarsban prosrammes need radical 

changes because we have to build national 
character. We have to make good citi-
zens ia the country. We have to impart 
education to the youth so that they can 
become good leaders and develop good 
qualities. But A.I.R. and television are 
not playing this role. We cannot build 
the character of our youth through the 
featne film shown on T.V. on Sunday. 
I see that students spend most of their 
study time in watching T.V. and in this 
way their study is disturbed. Other 
activities are also hampered. Hence, it is 
very necessary to bring about changes 
in these programmes. T.V. feature films 
should be such as help m building the 
character of people as well as the nation 
and in providing a new direction to the 
people so that they may be helpful in the 
progress and advancement of the country 
under the democratic set-up. We should 
telecast films on T.V. which may show the 
pro~ress made by science and· technology. 
Besides, programmes meant for youth can 
be shown. Programmes on the progress 
made in the country can be shown. I 
mean to say that there is need to bring 
about changes in the programmes being 
telecast at present. 

Since, you have rung the bell, I do 
not want to take more time. I would 
like to submit that Doordarshan and A.I.R. 
programmes should be made impartial 
in view of the behaviour meted out to 
us. An Hon. Member has said here that 
we should also set up an autonomous 
cO£poration like the B.B.C. If we do that 
then the same situation will arise here also 
as had arisen in London where the speech 
of Jagjit Singh was broadcast on the 
B.B.C., as it is an autonomous corporation. 
Thereafter, such people will start broad-
casting their speeches. 11 will adversely 
affect our national unity and weaken the 
nation. Instead, I suggest that all 
Doordarshan and A.I.R. programmes 
should be broadcast according to the 
policies of government, and government 
should have some sort of control over 
them. A.I.R. and T.V. programmes should 
be broadcast according to the policies of 
the Government, irrespective of the party 
in power otherwise they wm be of no use. 

I 
It is, therefore, necessary to have such an 
arrangement. Our Daordarshan and A.I.R. 
should play a role which should· be help-
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ft in the implementation of our po-licies. 
lfu · there are ce~~in shortcomings, tne 
hon . Minister should take personal interest 
and remove them. I would also suggest 
·that the Committee of Members of Lok 
Sabha co nstituted for the purpose should 
also be consulted for effecting improve-
ment and necessary changes should be 
made in the programmes. Efforts should 
be made to put an end to obscenity in 
T.V. films. With these words I strongly 
oppose this Resolution. 

SHRI SYED MASUDAL HOSSAIN 
(Murshidabad) Mr. Jain you are 
residing in V .P. House and yesterday two 
sitting MPs were thrown out of the V.P. 
House. Was that incident broadcast 
from your radio ? ... (/rzterruplions ) Would 
you broadcast that ? .. . 

•SHRI E.S.M. PAKEER MOHAMED 
(Mayuram) Hon. Mr. Deputy 
Speaker, Sir, I rise to say a few words on 
the Resolution of my bon. friend, Shri 
Raghuma Reddy, suggesting that separate 
independent Corporations should be consti-
tuted for All India Radio and Television. 

Sir, some years ago Chanda Committee 
had recommended constitution of autono-
anous Corporations for All India Radio 
and Door Darshan. The Government of 
India examined that recommendation in 
areat d epth and decided against imple-
menting that recomendahon on the ground 
that autonomous Corporations would 
hinder the growth of A.I.R. and Door 

Darshan . . 

We have made phenomenal progress in 
the establishment of Door Darshan Centres 
all over the country just . in two years 
This is an unprecedented record in the 
history of all thev countries of the world. 
We presently hae1 about 170 Door Darshan 
Centres. Similar y, we also have All 
India unt centreations in almost all the 
imponages of ths of our country. All the 
langa recognitione country are being given 

due rei!D!ilon and importan ce in All 
India Radio 8 d also in Door Darshan. 

Sir, Unity in Diversity is an e'felusive 
Indian culture. Only on the strength of 
this culture. In dian independence and 
sovcreianty can be safeguarded. The 

State is committed to the establishment' 
of a secular sovereign democratic Republic 
India. This has been enshrined in the 
Preamble of our Constitution. All India 
Radio and Door Darshan are the potent 
instruments for achieving this goal and 
if they are converted into autonomous 
Corporations then this goal will be elusive. 
Hence I vehemently oppose the Resolution 
of Shri Raghuma Reddy and J demand 
that this Resolution should f!Ot be accepted 
by the House. 

I would take this opportunity to uy, 
a few words about my place Kumbakonam. 
which is the oldest city in the country 
It found a place in Oxford Dictionary 
also. In Kumbakonam wei have many 
temples of great historica importance. 
We have Cauvery river here. As Kiunbh 
Mela is celebrated in Allahabad, in 
Kumbakonam we have Maha Maham once 
in twelve years. This is attended by 
people from all over the country. Durin& 
Maha Maham days crores of peopleJ 
congregate in Kumbakonam. I refer toe 
this because Kumbakonam is not like othcro 
cities ; it bas its own importance. Hcte 
we have only Door Darshan Relay Centr 
We get only Delhi Door Darshan Pro · 
grammes. In Kumbakonam l'l-e do not 
have many Hindi-knowing Peoplem MedJaS 
that at least TV Programmes fr bey-elerin 
Door Darshan should tahw should 
Kumbakonam. I want DarshannoitatSin 
Kumbakonam. If Door Statio to take 
some time, I want that at least TV pro-
grammes from Madr s should be relayed 
at Kumbakonam. 

We are a multi-religious society. 1 
want that teachings of different religion-s 
should be broadcast over AIR and tdcl 
cast in Door Darshan. At least durins . 
the thirty · days of fasting of Muslimt . . 
(Ramalan · month) when Muslims fas 
throughout the day, in order to help th~m 
there should be frequent broadcasts in 
AIR from Thiruklooran. It is enouah if 
this is done for 30 days of fastina 
of Muslims. Door Darshan can also 
attempt this. Sri Lanka Ra.dio is doios 
this very successfully, respecting the senti· 
ments of Muslims in that country. 1 

•The spccdl was oria inaJiy deJiwred in Tamil. 
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sua~est that that should be tried ovt'r All 
In4ia Radio also. 

Before I conclude, I would request 
that All India Radio and D;,or Darshan 
should give greater opportunity ~or 

respectively broadcasting and telec~3tmg 
our Hon. Prime Minister's educahona.J 
plans and programmes for the children of 
our country. 

With these words 1 conclude my 
speech. 

(English] 

SHRI · AMAL DATTA (Diamond 
Harbour) : I congratulate my friend Mr. 
llqhuma Reddy for moving this Rewlu-
tion for autonomy of A.I.R. and Door-
darshan. This is a long standing dema.nd. 
We; have voiocd it in Parliam~nt from tune 
to time. But the Government of the ~Y 
naturally prefers that these two medm 
sho'*l be under their absolute control as 
}oag as .possible so that they can use or 
ndla' abuse them for their own advantage. 
1llif Jlas never been more clearly de~on· 
strated than in the recent elections 
~se the coverage of both Radio and 
TV has enormously been increased. It has 
grown from strength to strength. 

My bon. friend just now ref~rred to 
the Chanda Committee Report which says 
that there should be autonomy for both 
Ria6io alld T.V. But this is not accepta-
ble to the ·Government on the ground that 
thiawiH hindl:r their growth. The growth 
depends not on who controls the Radio and 
T.V. but how much money is alloca~~· 
So far as TV coverage is concerned, 1t 1s 
really unprecedented not only in the his-
tocy of lnd ia but in the history of the 
w~t1Cf. They have shown sue h a remark-
able enei'J)' in installation of TV stations. 
The~ 'S".xtb Five Year Plan had targeted 
that only 25 ~r cent of the population 
would' be eovered by .T.V. · In 1983 a 
cJecilion was taken to cover 80 per cent of 
the poP,uiation by the end of the . Plan i.e. 
by 'l' March, 1985-: Then the. target date 
..,-aavanced by ilX rilonths I.e. from 31st 
~ 1984 to ' 3fst OCtober, ~84. There was 
delnitC ·a purpose behind this escalation io 
tettina up of TV stations. An a~unt of ~· 
JSO crorea was to be spent on 1t. ObVI· 
ouaiJ it was f4r Qeeeded, because of the 

fact that there was inflation and prices had 
gone up and that they were installed in 
break-neck hurry. If one year's work you 
went to complete in six months, then you 
have to pay more. 

We do not know ho"' much has been 
spent on this project alone but obviously 
lot more money has been spent and there 
has never been any shortfall. · All other 
projects which have been in the Sixth 
Five Year Plan, have been cut. Even 
power projects, even projects for coal, 
rail and everything, have been out, but 
not the T.V. platform installation 
project. More money has been put in it 
and in lesser time. Definitely, there was a 
very ulterior metive behind it. Mr. 
Ranga may cheer me but this is because of 
an ulterior motive of the ruling party to 
abuse the T.V. at the time of election, 
and they have done it day in and day 
out. They started doing it not only in 
the election but before the election. 

PROF~ MADHU DANDAVATE : 
How could you blame them ? They had 
to show funeral retrospectively. 

SHRI AMAL DAITA : Yes, Sir, I 
know. Even during the 48 hours before 
the election, when the canvassing · stops, 
this funeral was shown on T.V. And this 
is the most grossest form of abuse of T.V. 
which we have ever witnessed in India. 
I think the demand for autonomy has not 
come too soon. It has come a number 
of times but it has come again, not from 
the ruling party Members because they 
have got the advantage out of it and they 
will certainly try to throw it out lock, 
stock and barrel. But the educated public, 
the democracy minded progressive ~dple 
of our country should think whether the 
time has not come when the ruling party 
whoever is in power, is likely to abuse 
this power unless this is made an autono-
mous body. It was Ianata at one time, 
tney may have abused it, I do not say 
that they woulc! not have abused ..... . 
(Interruptions). 

PROF. MADHU DANDAVATE 
We went out of power because of ow 
inability to abuse. 

SHRI AMAl. DATTA I am just 
reacting to somethiOJ. An bomt'bfe friend 
said that durina the - ~atutta ~~- it wa• 
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called **Vani or something like that. To 
what my bon. friend 'Raghuma Reddy said 
that it was All ••Radio, the reply is that 
during Janata time it was ••vani. Well, 
what I am saying is that it only strengthens 
the argument in favour of autonomy. 
If in **time it was All** Radio, if in* • 
time it was ••vani, then both the sides 
agree that if the other side is in power, 
they are going to abuse it. Therefore, 
this is an argument in favour of autonomy 
and not against it. 

I have said that they have abused the 
T V. and radio day in and day out before 
the election and this bears repetition be-
cause the way this was done is the most 
vile form of election propaganda through 
the Government-owned media with they 
have not allowed to be autonomous. In 
spite of Jawaharlal Nehru having said m 
the Constituent Assembly in 1948 that our 
radio-then T. V. was not there-will also 
take after BBC which already had acquired 
great renown, nothing was done because 
after a few years, the ruling party under-
stood the use of radio to keep themselves 
in power. When T. V. was introduced, the 
Government was lukewarm in its appre-
ciation ofT. V., in the money allotted to 
T. V. My learned friend here cheered me 
when I said it was an unprecedented pro-
gramme carried out by India. Never before 
in India it was done. On the other hand, 
we are going to celebrate, I think, Silver 
Jubilee or something, ofT. V. this year, 
which means 25 years ago we had introdu-
ced T. V. And now this is the position we 
have reached. In 25 years, we should have 
gone much farther. Although T. V. cove-
rage is 85 per cent, actual number of 
people owning · T. V., who .can view it in 
their homes, is not more than two per 
cent of the population ...... (lnterrupttons). 

PROF. N. G. RANGA: Even less. 
SHlU AMAL DAtTA : Not more than 

means Jess. Anyway, the point is that this 
Government was lukewarm in its expansion 
ofT. V but suddenly it appreciated how 
it could abuse the T. V. to its own benefit 
and it suddenly got very enthusiastic about 
T. · V. and about colour T. V. 

Colour TV is another aspect of it, 
beeaus~ after long regime during which they 
had been pretending to be socialistic end 

•Not recorded. 

the slogans of Garibi Hatao, they uGder-
stood that the intelligentsia, the. middle 
and the upper middle class, those who can 
afford, they want to have the same style of 
living, the same type of comforts, the same 
gadgetry etc. which is enjoyed by their 
counterparts in the developed countries 
and the West. Therefore, they thought that 
this is one of the ways to satisfy them by 
giving them coloured TV and video. Now 
we have electronic computers and other 
such things which are being introduced 
here to satisfy the long pent up di!mands of 
the middle and richer class, who have been 
denied some of these or had rather surrep. 
titiously enjoyed these. But now they are 
being openly enjoyed just because the pro-
tentions to socialism are being gradually 
given up. 

PROF. N. G. RANGA : Are you n,ot 
having middle classes in China ao4 
Russia? 

SHRI AMAL DATTA : They have $Ol 
working class also. Even the working c~ 
is having TV. Even peasant have got TV. 
They have got, what can you do ? Thc:y 
have become much richer than us and you 
have been sleeping. 

SHRI RAM PY ARE PANIKA : Wb1t 
about West Bengal 1 

SHRI AMAL DATTA: West Beapl 
is still a part of India. Do not forget t11at. 
Our progress cannot be more than tb; 
progress of the rest of India. This is a 
demand of all sections of the people w1Jo 
understand that the political process ia a 
democratic country must be such that tile 
media must be impartial. This is not a 
partisan demand. Any right thinking ,_.. 
son, even in the ruling party, haa· to 
acknowledge that as long as these media 
are under the direct c ·ntrol of the Govern· 
ment, as long as the people worldng there 
have to secure their jobs by pleasing their 
Political ·bosses, they will go on sioaiai 
their praise. Therefore, all right thiBkiDJ 
people, all educated people and all dettloi. 
era tic people will always support tWs' ._ 
mand for &.utonomy for these media'. That 
cannot be left in the hands· of one potitical 
party which controls them for the -tRM 
being. Th~n they wm only go on afAtbii 
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their praise as these people have been doirig. 
We have given illustrations after illustra-
tions and there is no need for that now. 
We had given that during the time of the 
laSt Parliament also. I may tell you when-
ever statistics are presented about so many 
lines being devoted to Congress Party and 
so many lines devoted to the Opposition, 
these are an misleading because all these . 
things are covered in some guise to serve 
the interest of the ruling party. For ins-
tance, President Zail Singh goes and relea-
ses a book and that is covered by Radio 
and TV. But the book happens to be a 
biogr~phy of Indira Gandhi by Swaraj 
Paul. This is an indirect propaganda. ·Then 
an atomic station is shown to show what 
good this government is doing. Then again 
the Prime Minister is going and attending 
some function. That does not come under 
Prime Minister's coverage or the ruling 
party's coverage. That comes under educa-
tion. The people are being shown who is 
their Prime Minister and that he is doing 
luch and such good work to the nation. 
There the Opposition parties are not there 
to say that you are wast~ng all your re-
&Ources. These is absolutely rampant 
corruption and favouritism in this. Whate-
ver is there in the printed word is taken to 
be true. Similarly whatever you are show-
ing in radio and TV are being taken as 
truth by the people who are largely illite-
rate in the .country. Unfortunately 65 per 
cent of them take it to be the gospel truth 
and this is how they have been able to 
&Ubstantially influence the voting pattern in 
theee elections. Therefore, they are not 
&Oing to give up this without a fight. But, 
of course, if they think about the country's 
runm: and their own future, they will also 
aupport this Resolution. 

17.00brs. 
[Translation 1 

SHRI RAM PY ARE PANIKA (Roberts-
pnj) : Mr. Deputy Speaker, Sir, I rise 
to oppose vehemently the Resolution 
JDO\'Cd by my friend Sbri Reddy from 
Telup Desam becauae this ·Resolution· 
il poUtkally motivated and there ia a 
QCM~..,Uacy to bring our Government into 
MePale throuah this Resolution. 1 
~re, oppose it strongly. 

I do not know why the Mover 
of the Resolution bas brought into the 

discussion the name of Shri N.T. Rama 
Rao, How could the results have been 
announced by Doordarshan until they were 
conveyed to them by the Commission. 
On their own, they could not have done 
so. What I want to say is that the hon. 
Member is trying to defame the media. 
by levelling baseless charges and this has 
hurt me. Just a litte while ago bon. 
Member who was speaking before m'! had 
stated that the people of India wanted 
that it should be converted into a corpo-
ration but the Government did not do so. 
He said that the e:tp.lnsion of the TV net-
work was not necessary and that by 
expanding the TV speedily Government 
taken advantage of it during the last elec-
tions. Both these things are beyond my 
comprehension. I want to congratulate 
the bon. Minister and his Department 
for the rapid expansion of the TV net-
work. During the Janata rule a claim 
used to be made about honouring the 
aspirations of the people. How can a 
Government which functions accordin& 
to the aspirations of the people be anti-
people ? Our late Prime Minister and 
the then Government took the right 
decision. It was the need of the ho.Ir 
that the new technologies and the scient\-
fie advancement b;!ing made in the · world 
should reach our country also. In the 
SiX:th Five Year Plan we fixed our target 
upto 28 per c::nt. This decision wais 
taken by a popular Government. Now, f 
keeping in vi~w the aspirations of the 
people the target has been fi!ied at 70 per 
cent then what is the crime we have 
committed? That is why l say that the 
Resolution brought forward by the bon. 
Member is a political move to defame 
Government. I want to congratulate 
the bon. Minister that he had been 
inaugurating. one T.V. centre each 
day before the elections. You have open-
ed 7 T.V. centres in West Bengal also and 
in the entire country about 117 centres 
have been opened. But my complaint is 
different. A few months back when our 
late Primr. Minister had gone to Banaras 
lO inaugurate a onc-KW TV centre, 
it was said there that the TV centre would 
be converted into lO..KW TV centre 
within three or four months but the aame 
has not been done so far. I would Jilce 
to quote the example of Sinarauli. 
There is a . bia coal field on industrial 
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belt in that area and a one-KW TV 
centre was .to be opened there. For this, 
the people of that area had donated about 
Rs. 25,000 but I do not bow why that 
centre has not so far been opened. In 
this connection, I had also written to the 
bon. Minister. My area is a tribal 
area, a backward area and about five lakh 
workers are employed in · the industries 
located in that area. They pressed for 
a TV Centre there. I wrote a letter and 
got a reply that the place fulfilled all the 
norms fixed for. opening a TV Centre 
but due to .resource constraints, the TV 
centres at Renukut and Champan could 
not be opened. Now the time has 
come when Government can fulfil 
their commitment of opening 

·a TV Centre at Renukut, which 
JS m an industrial belt so that this faci-
lity could be made available to the five 
lakh workers there. 

Prof. Madhu Dandavate is sitting 
here. I would remind him that during 
the Janata Party rule, commissions after 
commissions were appointed against our 
leaders and our former Prime Minister. 
At that time from morning till evening 
A.I.R. was engaged only in one work 
namely to broadcast the hearings in diffe-
rent commissions. You used to broadcast 
this news everywhere. It is why the 
people· had said at that time that was 
not Akashwani, but that was ••vani, 
Shri Amal Datta's Party had also suppor-
ted them at that time. They had promised 
to support all their policies. They wanted 
to be in power indirectly. These people 
cannot live without power because their 
programmes are in a mess. 

That is why I want to say that the way 
Doordarshan and A.I.R. have functioned 
during the last two or three elections, the 
way they have given time to all the parties, 

· no one can make any allegation against 
them. Today, no one can say that A.I.R. 
and Doordarshan have favoured w. 

· Bach Party has been allotted time accor-
. ding to its share and that ·too by draw of 
lots. In spite of aU this, you say that 
we have indul&ed in favouritism. lt has 

· never been so. Had it been con~erted 
into a Corporation, Prof. Madhu Danda-

4*Not recorded. • 

vate would have criticised it quite often. 
The late Shri Jawaharlal Nehru ha4 
rightly thought that the situation waa not 
favourable not to convert it into a Corpo-
ration. It was well thoughtout decision. 
In any country mass media are very 
important. One of my colleagues has 
rightly said that mass-media should remain 
under the control of the State so that 
the unity of the country, and the policies 
of the country could be presented before 
the people. Sometimes, there are incidents 
like communal riots or anti-national 
activities whose broadcast can adversely 
affect the mind of the people. If the 
mass media was under the control of 
Government, these broadcasts can be 
checked. If the Media are under the 
control of any Corporation, then that 
will be a commercial organisation and 
it would stick to facts while broadcasting 
without caring for its effect of news 
about such incidents on the minds of the 
people. But the attitude of Government 
would be different and they wm function 
keeping in view the welfare of the peOple 
and inculcate moral values among the 
youth of the country. 

I would like to say one thing more. 
As Shri Virdhi Chand Jain had also said, 
you should telecast films on TV whlcb 
have a social message Such films should 
not be shown while seeing which with 
our children, we may have to lea\'e in 
between. Sometimes such pictures are tele-
cast as make our position awkward I. 
therefore demand that such filml 
and programmes should be shown as may 
build up the character of the nation. 
The fall in our character seen in the 
recent past should not go further down ; 
rather the character of our youth should 
go high. Narrow considerations of caste. 
community class and language weakens 
the country and these should not be propa-
gated. I believe in objective journalism 
but nowadays sensational news items are 
published which vitiate the atmosphere 
in the country. If it is banded over to 
some corporation, it wiJJ be coounetciali-
sed, which will never be in the iMINit 
of the country. 

I therefore, vehimently oppose Shri 
Roddy's resmution and demand ! tlilt bo 
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should withdraw it, ot~rwise it should 
.be rejected unanimously. 

SHRI MOOL CHAND DAGA (Pali): 
Mr. Deputy Speaker, Sir, if there is any 

·. danger to democratic socialism, it i~ from 
·these regional and communal part.Ies and 
~r democractic socialism is to tbunsh and 
~evelop, then we will have t~ be vigilant 

· ap.inst extremists, radical left_Ists, comm~
. nal parties and regional parttes. Ou~s ts 
a vast_country and has a large population. 

The Estimates Committee had also 
. dealt With this subject in their Report 
and today I want to say that it has been 
discussed in the House many times. When 
tbe Janata Party came to power, it did 

··one thing and that was that whenever 
-~ it . morning or evening-the radio or 
·Tv was switched on is was name of the 
· Shah Commission which VJas heard and 
pebple got fed up to hear this name 

·repeatedly. In this way they resorted to 
·character assassination ...... (lnterruptions). 
·They had to go because of their misdeeds 
and we did not have to do much. Were 
AIR and TV independent at that time? 

·People used to ask what the Shah Comm-
. i.Sion was. 

I would like to say that when there 
· u any progrannne of the Prime Minister 
' it is not a Congress Party programme. 
· That is a programme of the leader of the 
nation. You say time and again that too 

<much coverage is given to the Prime 
. Minister. The Prime Minister does not 
·belong to any one Party. He is the 
··leader of the whole House, of the whole 

nation. Therefore, when you say these 
; things, these are not correct. So far as 
· -sbri N.T. Rama Rao is concerned, he has 
,, recently changed his clothes and will 
· -~bange his heart also. Now perhaps he is 
: trjing to advance further. 

-rEnittshJ 

_ , .. SURI C. MADHAV REDDI I 
, -..object to a reference to . NTR. He will 
'hav.e no opportunity to defend himself 

here (Interruptions). 

_ MR. DEPUTY SPEAKER : Wilen 
the bon; Member from your side was 
B~,~inJ. be mentioned about how the 

election results of Andhra Pradesh and 
other things W..!re not announced. At that 
time, he wanted to reply to that. But he 
was not allowed. To that, he is now 
giving a reply. 

SHRI C. MADHAV REDDI: He said 
about the dress of NTR and ali that ...... 

(Interruptions) 

SHRI K. RAMAMURTHY : Why 
are you objecting to that '! I do not 
think it is unparliamentary or defematory. 

(Interruptions) 
[Trans/at ion] 

SHRI MOOL CHAND DAGA : When 
you had come here for the first time, we 
had seen your dress on that day. I am 
surprised to see the difference between 
your dress on that day and your dress 
today. Where is that dress? You have 
given up the dress which you had worn 
on the first day. I was really surprised 
to find them in such a dress on that day 
and the persons sitting in the lobby also 
had this impression that these saints had 
come here from the Himalayas. But now 
you have given up that dress and you 
have also adopted our dress. In this 
way you are also following our principles. 
Is it your policy 1 Would it benefit 
you in any way ? The questi6h arises 
who would be benefited by Radio and T.V. 
The policy of Government is to work for 
the upliftment of the nation. Should this 
policy be publicized through the Radio and 
T.V. or something else '! Many times 
the reply is given to many questions ...... 

(Interruptions) 

Now I would like to quote what our 
late Prime Minister Shrimati Indira Gandhi 
had said on an earlier occasian 

[English] 

"The Prime Minister recently said 
that she did not favour giving auto-
nomy to radio and television. 
The reasons are : the newspapers are 
biased and do not report the develop-
ment activities ; they create a feeling 
of pessimism and despair am.ong the 
people. AIR and Doordarshan report 
the progress of the country in various 
fields and help to build up publ~c 
confidence in the future of the nation. 
The argument. however, is . not entirely 
flawless." · 
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The achievements of the nation are 
publicised on Radio and T.V. When 
for..:igners come to our country, the 
Ministers of the ruling party would go 
there to receive them and not the members 
of the Opposition parties. I have myself 
seen that speeches of Opposition leaders 
are telecast on T.V. On the eve of 
election leaders of the Opposition are given 
an opportunity to explain the points of 
their election manifestoes. It is wrong to 
say that the Opposition members are not 
provided with opportunities. I have 
seen that ministers are afraid of the 
Opposition leaders Gadgil Sahab should 
take note of the fact that Opposition 
leaders are given more publicity. You 
also know and the officers of Radio and 
Television also know that the Opposition 
leaders are given more publicity. Perhaps 
they would pull them up for this. We 
believe in the principles of Gandhiji 
and non-violence and that is why we do 
not criticise at all. The Opposition leaders 
are given wide publicity. Even if they 
speak one sentence, they are given publi-
city in four sentences. When Members 
of our party speak, a 1 ist of Members is 
read out that Sarvashri Harish Rawat, 
Munsi, Mahajan and Daga also spoke. 

[English) 

SHRI E. A YY APU REDDY : For 
the very reason stated by Shri Mool 
Chand Daga, he is showing that D3or-
darshan .and All India Radio are not 
accurate and objective in their reports. 

[Trans/at ion] 

SHR.I MOOL CHAND DAGA : The 
disciples of Shri N.T. Rama Rao should 
reply to this point. 

[English] 

PROF. MADHU 
He is not up to date. 

DANDAVATE 

SHR.I AMAL DATI A You 
only saying that time has not come. 
time will come some time. 

[Translation] 

are 
The 

SHRI MOOL CHAND DAGA : 1 
want to say it in an seriousn~ss that a 

party which has a leader and many foJJO:.: 
wers can think about it. Daily new 
parties are formed in our country. How. 
could the media be turned into an autono-
mous body in these circumstances ? 
How many parties are there in the 
country ? What is the number of Lok · 
Dal Members ? It has now changed its 
name as DMKP. They have only two 
members. What publicity should be 
given to them ? There are so many 
par ties in the country. They should 
merge themselves into one united and 
strong party. Then only some improve-
ments in the media could be considered. 
What publicity should be given to them · 
who fight among themselves daily ? Now 
Bahugunaji has been appointed as Vice 
chairman of the Party. You do not have 
any policy or programme. You find out 
new methods to mislead the people. The 
Opposition parties are misleading the 
people of the country. Therefore, it is 
not the proper time to convert Door-
darshan and A.l.R. into autonomous 
bodies. It is a Government medium. 
The policies and the programmes of the 
Government of the day are given publicity 
through it and information about the 
progress of the country is disseminated 
through it. You should extend your co-
operation to it. If you co-operate. it 
would bring you credit. 

[English] 

SHRI AMAL DATI A (Diamond 
Harbour) : That is what Shri Jawahar 
Lal Nehru said in 1948. 

17 20 brs. 

[SHRI SOMNATH RATH in the Chair.] ,; 

[Translation] 

SHRI MOOL CHAND DAGA : I 
would, therefore, request you to withdraW 
this Resolution. Changes woutd b(i 
brought about at the appropriate time. 

•SHRI SRIHARI RAO (Rajamundry) :· 
Mr Chairman, Sir, I rise in support of the 
resolution to make All India Radio aiMf 
Doordarshan autonomous Corporatiou;; . 
In fact, this proposal has been before tfl6: : 
Government for qllite a long time now , ' 

--~~------------------------------------------------------------· 
•The speech was originally delivered in Tel1JIU. 
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but no action has been taken so far to 
conve~t AIR and Doordarshan into auto-
nomous bodies. It is strange to see the 
bon. Members belonging to the ruling 
party opposing this resolution. They are 
opposing this resolution for the sake- of 
opposition. Otherwise, they know it too 
well that converting AIR and Doordarshan 
into autonomous bodies is a step towards 
the right direction and it will serve the 
interests of the people. The bon. Members 
occupying treasury benches today were the 
very· persons who have pleaded vehemently 
once upon a time to convert AIR and 
Doordarshan into autonomous bodies. 
Ther~ is a shift in their stand now. A 
pity indeed. At the time when Shah 
Commission was holding its inquiry, these 
very Congress Members blamed the then 
Government and urged that the AIR and 
Doordarshan should be independent. But 
now they say that these bodies should not 
be accorded autonomous status. Sir, we 
are the largest democracy in the world and 
occupy the second place as far as the 
population is concerned. If the All India 
Radio and Doordarshan are converted into 
autonomous c rporations, they would be 
in a better position to serve the needs of 
the people and do justice to them. Justice 
can also be done to all the parties. If all 
the parties are to get justice, then it is very 
much essential that AIR and Doordarsh;m 
are kept away from the influence of the 
Ruling party. This is possible only when 
they are autonomous. I would like to cite 
ain eumple as to how th AIR and Doorda-
rllhan are functioning the moment. When 
our beloved leader . T. Rama Rao was 
thrown out of er, though he had a 
very clear major ty, the All India Radio 
and Doordarshan relayed the news that 
Shri N T Rama Rao bad no majority at 
all. The truth was known to all B.B.C. 
bad &iven the correct news that Shri N. T. 
~ 1lao enjoyed a clear majority. No 
one believed ·the AIR and Doordarshan 
and depended on the BBC for authentic 
llCWI,. It shows how the people have lost 
their faith in All Icdia Radio and how they 
1lepn to growingly rely on BBC for ~!.J.r~ 
*fJ. What had been said by BDC .b.ad 
... Jy came true. The BBC version ~d 
come uue and Shri N T Rama Rao prove(! 
bia majority. The BBC could predict even 
lbo eBtcot of majority that Shri N. T. Rama 

Rao had enjoyed. But our own media AIR 
and Doordarshan had taken a different 
stand. The mystery unfolded and now 
everybody knows who is correct and who 
is not. This one example is sufficient 
enough to show that people in this country 
have developed faith in the BBC and they 
have lost faith in AIR and Doordarshan. 
The AIR and Doordharshan are the mouth-
piece of the Government. They believe in 
propagating the views of the Government. 
Their stance is pro-Government. They 
have no consideration for the people. They 
do not serve the interests of the people. 
Other political parties find no place either 
in AIR or in Doordarshan. These organis-
ations serve the interests of ruling party's 
ideals and viewpoints. It should not be 
so. The All India Radio and Doordarsban 
must be independent. Th~n only justice 
can be done to everybody. The conversion 
of AIR and Doordarshan into autonomous 
bodies satisfies every section of our society. 

Sir, the programmes relayed over All 
India Radio and Doordarshan are of a 
very poor quality. The programmes are 
neither attractive nor appealing. There is 
no proper method in the selection of 
programmes. No new talent ·is benig encour-
aged. For ex:ample, I have been listening 
to the running commentry· of cricket· right 
from my school-going days to this day 
from the same commentators. For the 
past 20 years there base been no change in 
the commentators. Is there no new talent 
available around ? The new persons how-
ever talented they might be are not being 
allowed in AIR and Doordarshan. Same is 
the case with artists too. The young and 
budding artists are not being encouraged. 
No talented person gets any chance either 
in AIR or in Doordarshan. What is the 
reason for this sad state of affairs 'l No 
new person can ever think of getting a 
chance in AIR or Doordarshan without 
any influence or recommendation. Those 
who have no influence can never think of 
getting a place in those organisations. 
There is no dearth of tale'nt in the country. 
There are many talented people. Theae 
hitherto ignored but highly talented persons 
must be picked up. They must be encour-
aged. But unfortunately the All India 
Radio and Doordarshan are not doing so. 
Everybody in the country is fe'} up listening 
to the same commentators and the same 
old artists. That is why I plead for rejuvi-
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nation of these organisations. It is 
possible only when they are autonomous 
bodies. Govern~ent must take steps to 
convert atonce the All India Radio and 
Doordarshan into autonomous corporations. 
When AIR and Doordarshan become 
autonomous everything will go on a syst-
ematic way. New talent will take its 
rightful place. The programmes would no 
more be dull and drab. Justice can be 
done to all. These organisations can 
progress well. They can establish their 
credibility once more. People would come 
to like AIR and Doordarshan. I hope 
Government would respond favourably. 
Otherwise, I am afraid, the AIR and 
Doordarshan would continue to toe the 
line of the party which is in Government. 
Today it is the Congress party and tomor-
row it m1y be some other party. All India 
Radio and Doordarshan would continue 
to project the policies and view of the 
ruling party. They would continue to deny 
justice to people. Hence, to a void such a 

ts ituation, I once again plead for the 
conversion of All India Radio and Door-
darshan into autonomous corporations. 

I strongly supp.:>rt this resolution. 

I conclude my speech by thanking you 
for giving me the opportunity to speak. 

[English] 

SHRI Y. S. MAHAJAN (Jalgaon) I 
rise to oppose the resolution brought for-
ward by Mr Raghuma Reddy. 

The subject has been discussed on and 
off in the last 30-40 years, from the days 
of Pandit Nehru. AIR has been with us 
for nearly 45 years and the TV made its 
debut in our social Jife in 1959. It will 
soon be celebrating its silver jubilee. 

The resolution refers to the very 
important and sensitive activities of a 
Department of the Government. In these 
days of science and technology, infor-
·mation; information systems and communi-
cations are of very crucial importance. 
The success of the government depends 
to a considerable extent on the proper use 
of this media. 

·The media now are attached to a 
Government Department but it does not 
mean that they work for the Government. 
TheK ·function is not of a partisan . nature 

but to inform society, to educate people, 
to entertain them and not Members of 
the Congress Party. There is no discri-
mination. The audience consists of all the 
people, not of a particular party or of a 
particular region. Therefore, it is to raise 
the cultural standards, the standards and 
levels of information and judgment of the 
people as a whole that these media have 
been functioning. . 

BBC set up a certain model in Great 
Britain which was the first of its kind in 
the whole world. Therefore, some Opposi-
tion members and some intellectuals in 
our country have been advocating that we 
should follow that model. Such a proposal 
was brought forward during the days of 
Pandit Nehru also who, let me stress it, 
did not regard it as an immediate issue. 
He said that in the long run we might 
think of it as a model and move in that 
direction. But in those days the BBC 
happened to set a really good model which 
was praised by the people all over the 
world. But what is the BBC to-day ? The 
BBC has disgraced itself. Some days ago a 
speaker openly said that the leaders of 
a particular country should be killed and 
such a speech was allowed to be broad-
cast by the BBC. What a disgrace, what 
a shame ! Is that the standard of autono-
my we are going to put before us ? The 
BBC is no longer a model. The BBC's 
manasement is utterly hopeless. In corin-
t ries which are socialist and which have a 
political structure different from ours 
they have a different system altogether. 
We cannot compare ours with them. 
There are other developing countries. 
There are developed countries where they 
have got private enterprises. Their stru-
ctures cannot be a model for us. We have 
to think of a model consistent with our 
own social and political conditions and 
under the conditions that we have, I think 
the present arrangement is the best. 

In ·our country AIR and Television are 
government departments but they follow 
certain guidelines. The guidelines are that 
they have to cater to the needs of the 
people, they have to see that the economic 
and social programmes of government a~~ 
brought to the notice of the people ~~4., 

that people are educated. Every morning 
when I get up, I hear a speech on agri-
culture. I come from an agricultural 
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communtity. It is such an instructive 
thing to hear. Every day the agriculturists 
arc told the conditions of weather, what 
crops are to be raised, how they should be 
attended to and how different crops 
are to be looked after. Millions of people 
are benefited by it. There are programmes 
for children. There are programmes f r 
women. There are programmes for i:tdu.:;-
trialists. I have to say to tht: hon Minister. 
I am interested in the public s~ctor very 
much. I hope he will put forward pro-
grammes which will highlight the perfor-
mance and the image of the public sector. 
We had m1de th;s dem:1nd previously. 
It was considered favourably at that time 
but nothing much has happened. We have 
set up great industries in the public sector 
with an investment of 5000, 10,000 and 
15,000 crores. People talk about losses 
but then whatever good things are being 
done should be brought to the notice of 
the people. In this way the media will 
render a great service. 

Sir, it was also mentioned that the 
Verghese committee had made certain 
recommendations. The matter was discus-
sed by Members of Parliament and the 
Government came to the conclusion that 
they could not accept the recommenda-
tions of the committee. The matter was 
again considered by the Estimates Commi-
ttee. It also said since the media have 
been asked to be impartial-since they are 
impartial-and help in carrying out the 
policies of the government nothing much 
need be. done. 

Sir, a complaint has been made from 
the Opposite side, that the media are 
partisan and not in their favour. Our expe-
rieDce ia just the opposite. Even in the 
Jut Session we complained that whenever 
members on the . Opposite benches say 
IOIDCthing it comes in the papers with 
broad headlines. In the radio and TV also 
they cet prominence whereas in our case 
they only say that so and so also spoke. 
Sir, a member after a lot of study puts 
forward his point of view and then nothing 
comes on the radio and TV. The only 
report is that be also spoke. Even then t~ 
Opposition members have the temerity to 
say that the media is J'artial. The media 
shOuld be asked to see that they are fair 
to the Government benches also. 

J)oordarshan into Auto. Corp. 

Now, I would like to make a few 
suggestions. As regards the entertainment 
programme films are shown which are 30 
or 50 years old. I want to know from · the 
bon. Minister why he does not want to 
pay to the producers of films in recent 
times ? Why should he show old films ? 

There is a complaint that the manage-
ment of the media should be in the hands 
of professionals rather than bureaucrats. 
Professionals will b! able to cater to the 
needs of the people better and, as such, 
bureaucrats should not boss over the 
professionals who are there. 

There is a report that provision for 
R & D is very meagre. Out of Rs. 20 
lakhs, Rs. 18 lakhs are spent on the sala-
ries of th<: staff. Communications is an 
area which is making rapid strides. The 
relevant technology is being revolutionised 
every five or ten years. Therefore, we 
should spend not Rs. 20 lakhs but ten 
times that amount on R & D and see that 
technically our services are the best. 

Sir, I must thank the bon. Minister 
and his predecessor also for spreading 
the network of TV as a result of which 
he has brought 75 per cent of our people 
under coverage of TV. It is really a _ great 
achievement to have spread it through 
the length and breadth of the country 
within such a short time. 

With these remarks I oppose the Reso-
lution with all the force at my command. 

SHRI PRIY A RANJAN DAS MUNSI 
(Ho.wrah) : Mr. Chairman, Sir, I strongly 
oppose this Resolution, not in the sense 
that it has been brought by a Member 
who belongs to the Opposition, but consi-
dering the present situatiOn in which-the 
country is placed at the moment and the 
significant aspects of it. 

Mr. Chairman, Sir, saying first things 
first, I would like to say why I oppose it. 
The concept of autonomous body and 
corportaion sounds very well. The concept 
of autonomy in organisations like the 
Radio and TV sounds very well. Let us 
study in the whole world where this system 
operates and in what mt~nner it operates. 
Mr. Amat Datta from the Opposition, has 
spoken very clearly and emphatically in 
support of.this Resolution. ( .would sugaest . 
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to him to explain more elaborately the 
concept of te~vision and TV in the 
communist countries. In almost all these 
countries-! say this with all my regard 
to the nation and for their revolution-
even the news item published by various 
international agencies concerning the 
western world and developing nations, is 
not permitted even to relay. ~Interruptions) 

SHRI AMAL DATTA : First you be-
come a communist. Then you will under-
stand. 

SHRI PRIYA RANJAN DAS MUNSI : 
That is why I don't become a communist. 

SHRI AMAL DATTA: You cannot 
compare Bourgeois System with the Comm· 
unist system. That much of kn wledge you 
should have. 

SHRI PRIY A RANJAN DAS MUNSI : 
Let us leave aside that system now. 

SHRI AMAL DATIA: These are two 
different systems. They are not comparable. 

SHRI PRIYA RANJAN DAS MUNSI: 
Mr. Chairman, Sir. what happened in 
Poland '? You know what happened in 
Poland. 

PROF N .G . RANGA : Solidanty. 

SHRI PRIY A RANJAN DAS MUNSI : 
No radio, no television, in the entire 
communist world, mentioned even a word. 
You say you are defending the integrity or 
fighting the reaction etc. All right. I do 
not mind. I support it. But I say the 
system. We should know the system. There 
is the western world and the developing 
nations. Sir, just now, the Member from 
Telugu Desam party, in his speech, was 
defending strongly the BBC. I was following 
the interpretaiton. I think I am not wrong. 
He said this. He feels, after listening to 
BBC these days and listening to AIR and 
TV, that the people have started develo-
ping their faith in BBC because what BBC 
speaks . today will be truth tomorrcw. I 
think the Member perhaps was absent 
yesterday when the discussion was going· 
on, on Punjab. In spite of that, he has 
this tremendous respect for BBC. I think 
Mr. N.T. Rama Rao, who claims to be a 
patriot will expel him from his party. 
(lrater,.,ptior~s) Anyway, Mr. Chairman, 

Sir, ... ( Interruptions) 

SHRI AMAL DATTA : You should 
understand the context. .. (lnterruptwns) 

SHRI PRIYA RANJAN DAS MUNSI : 
I am not yielding. I say this. If I have 
follow;:d the in terpretation correctly-! 
cannot follow Tclugu-he said this, that 
he has developed tremendous faith in BBC 
and people have started developing that 
faith. If that is your f.!eling, then I say, 
Mr. Rama Rao may not keep you .in the 
party. 

PROF MADHU DANDAVATE He 
was remembering emergency days ! 

( lnteiruptions) 

SHRI PRIY A RANJAN DAS MUNSI : 
Mr Chairman, Sir, we have paid for what 
for we stood. I tell them : You have paid 
for what for you stood. Mr. Amal Datta 
was very much strong in pleading for the 
autonomy and independence of the Mass 
media. Here, I would like to highlight 
only two points. I have a magazine here 
with me. It is called 'West Bengal'. A 
spokesman of the West Bengal Govern-
ment has said this. Mind you, he is spoke-
sman of the Government-not of a party 
or of any organisation. It is published by 
the Director, Department of Information 
and Cultural Affairs, Government of West 
Bengal. I can produce thousands of vol\IIDtS 
of this copy, wherein they are dirccUy 
accusing a party like the Congress. It is 

· publicity of a party called the CPI(M). 
It is done in a tremendous manner. I quote 
nnly one thing. This is after the Lok 
Sabha election held recently. After that 
you conclude yourself ; you come to your 
own decision whether it is carrying on · 
autonomy or independence, being a Govern-
ment Department. The Chief Minister, 
after the election of Lok S:1bha, said thia, 
and it is given in this publication. I 
quote : 

"Congress-I's victory bodes ill for 
democracy and economic weU-beiq 
of the masses." 

(/nJerruptions) 

It is a ·Government book, it is a 
publication of West Bengal Government . . 

( lmerruptions) 

MR. CHAIRMAN: No side-talk~ . 

(Interrupt/om) 
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{Silri Priya Ranjan Das Munsi] 
MR. CHAIRMAN : Please address 

the Chair: Please don't pay any attention 
to · interruption. Pleas.; don't pay any 
importance to a Merob:!r wllo is sitting 
'and speaking. You carry on. . 

SHRI AMAL DATI A : What has it 
to do with TV and Radio ? It is out of 
.context. 

MR. CHAIRMAN : Let him proceed. 

SHRI PRIY A RANJAN DAS MUNSI 
I am not yielding. (Interruptions) 

(Interruptions)** 

MR. CHAIRMAN (Shri Somnath 
. lit.ath) : The observations of any Member 
. made while sitting ia his seat will not find 
·a place in the proceedings. 

SHRI AMAL DATIA: Then I wiJI 
sta.nd up and speak. 

(lnterruptio'lls) 

SHill AMAL DATTA : Sir, what the 
- bon. Member speaks here is totally irrele-
vant and out of context and it is your 

·duty to tell him not to quote from the 
State Government paper. I would like to 

.. eel&incl this 1louse of this particular 
:thing. I am saying to you Mr. Chairman 
that you should call this Member to order 
,~ he is speaking something which 
tis .totally irrelevant. He should talk about 
~the Radio and. Television and not quote 
. from the &ewspaper magazine of the West• 
~sal Govemmeftt. He cannot quote 
.fl'om it here. You should not a 1low him 
te ,quote from it here. (lnterr11ptions) 

SHRI PRIY A RANJAN DAS MUNSI : 
Sir, it is Parliament . .. (Interruptions) · 

. · •MR. CHAiltMAN : He is not pre-
d8ely .quoting from the masazine only 

· ; ref«rina. 
SHRI AMAL DATIA: Then what is 

tbe purpose of reading out from the 
IDJI,Gltioe here. He is quoting from the 
majuine and that should not be aUowed. 
This particular Resolution is in regard to 
Radio and Television. He should not be 
,.-tlewed te. quote from the State Govern-
. ment maaazine. Sil!i. what be baa, quotod 
from the mapzine shDuJd be expuoJC(f 
from the records. 

SHRI PRIYA RANJAN DAS MUNSI : 
Sir, I should not be guided by him. I 
should be guided by the Chair. 

(Interrupt ions) 

SHRI AMAL DATTA: Sir, y.>u kindly 
give your ruling on this. I want your 
ruling that what he says is irrelevant. 

MR. CHAIRMAN: Please take your 
seat. If you want a ruling from me, 
kindly tell me what rule has b~n infringed 
by him. 

SHRI AMAL DATI A : No rule is 
to be quoted in this case because the 
Member is going on speaking irrelevant 
things . 

(Interruptions) 

MR. CHAIRMAN: You please tell 
me what rule is infringed here. 

SHRI BASUDEB ACHARIA : He is 
criticising ... (I nterrup 1 ions) 

SHRI AMAL DATTA : He is · not 
only referring to the State Government's 
magazine but he is also cnticising. There-
fore, you should call him to order . 

. (lnterrup lions) 

MR. CHAIRMAN: Mr. Das Munsi, 
please proceed. 

( ltzte rrup t ians) 

PROF. N.G. RANGA : Sir, he is 
obstructing the proceedings of the House . 

(Interruptions) 

SHRI AMAL DATTA: Sir, I bave 
a point of order. Please refer to R11le 356 
of the Rules of Procedure and Conduct of 
Business in• Lok Sabha. I wilt read it 
out-

.. 3S6. The Speaker, after having catted 
the attention of the House to the 
co.nduct of a member who persists in 
irrelevance or in tedious repetition 
either of his own arguments or of 1he 
arguments used by other memben in 
debate, may direct him to discontinue 
his speech."" 

(Interruptions) 

Therefore, it is entirely irrelevut. 
Wlult the.Member is sayins bas ao·· ref~
ance to this , particular llOIO\ution. .Pk:lalc 
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&ee what he has stated. Let that what has 
gone 'on record be read out. 

MR CHAIRMAN : Once again, I 
invite your attention to this rule. It says : 

••The Speaker, after having called the 
attention of the House to the conduct 
of a Member who persists in irrelev· 
ance ... " 

I have not called the attention ... 

SHRI AMAL DATTA : Attention of 
the House, not his attention. You have to 
inform the House that this Member is 
indulging in irrelevance, and, therefore, 
you order him to discontinue his speech ... · 

(Interruptions) 

MR CHAIRMAN : There is nothing 
irrelevant. As per the rule the Point of 
Order is ruled out. 

SHRI AMAL DATTA : You have to 
give your ruling after having gone through 
what has gone on record ; just not like 
tbat .•. (lnterruptions). 

PROF K. K.. TEWARY : We will not 
aHow this. He is holding the House to 
ransom ... \ Interruptions) 

MR. CHAIRMAN : I have already 
given my ruling ... My ruling cannot be 
questioned. 

(Interruptions)•• 

MR. CHAIRMAN : Do not use such 
words. Y'ou cannot say like that. 

This will not go on record. 

PROF. MADHU DANDAVATE: If 
you go through the record, while giving 
y.our ruling, inadvertently you said that 'I 
am ruling out the rules .... (Interruptions). 

Mil CHAIRMAN : The Point of Order 
is ruled out. 

SHRI AMAL DATTA : Have you 
1011e throush wbat has been recorded 'l 
Without going through that how can you 
say whether it is relevant or not ? ............ . 
(lnterruptforu). You have to give your 
considered ruling. Without ·considering 
that 'hO\\'- can you do that ? You must 
coalitlr whether quoting this document 
is relevant or not for the purpose of this 

particular debate. You must consider wbat 
he has said and what has gone on a:rcord. 
Withou~ that how cim you give yom ,-ru1Jac. 

(Interruptions) 

PROF K. K.. TEWARY: if a Member 
continues persistently to defy the_ ollair 
and takes the time of the Houae aM' 
indulge in irrelevant talks, you ha\10 to 
devise a method to stop the Member ......... , 

(Interruptions) 

SHRI AMAL DATTA : What rule is 
that? 

PROF K. K. TEWARY: General rule 
of the House ... (Jnterruptions) .. 

MR CHAIRMAN : Nothing will go in 
the proceedings .... What the bon. Members 
are now saying will not go in to the pro-
ceedings. 

(Interruptions) 

TilE MINISTER OF PARL~ 
TARY AFFAIRS (SHRI H.K.L. BHAGAt),! 
I got up to say something. But the bon. 
member has very rightly calmed down. 1 
need not say anything. 

SHRI AMAL DATTA I could not 
here what Mr. Bhagat said. I would lito 
to hear him again. 

SHRI H. K. L. BHAGAT : I am &lad 
that you have calMed down. Tbat is what 
I have said. 

SHRI PRIYA RANJAN DAS MUNSI : 
What I am trying to state is this. In this 
resolution, accusations and chMgel' tiave 
been made that the all India Radio aocf 
Door Darshan being one-of the strongest 
iRstrument of mass media, are miJuling 
the power and authority and are only devot· 
ing their time for Congress Party's propa-
ganda. I am just trying to refute theec 
charges. In tnis regard. I would _ I* to 
establish one aspect, i.e. a 4ocucnr:nt-
published. in the respective &.tea, not oalJ 
in Bengal, but throuahout the couou. 
that document carries as a spo.Rsm..- eM 
the Government. the functions of tbe 
Government and its work. But it eu14 
not have political overtones. 

SHRI AMAL DATTA It it 110t 
irrelevant ? ..... . (Interruptiors) 
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[Sbri Pri]!a Ranjan Das Mun~i] 

PROF. MADHU DANDAVATE: I 
would suggest that the · Chief Minister of 
West Bengal should be expunged from the 
rec.';>rds. 

· PROF. K. K. TEWARY :You men-
tioned the name of the Chief Minister of 
Gujarat. so many times. You did it fre-
quently. What about that ? that also 
should be expunged. 

(Interruptions) 

SHRI AMAL DATTA.: Sir, you are 
preventing me from talking every time. I 
am only asking you how this West Bengal 
publication is relevant to this debate. What 
has he got to do with it 7 If be can esta-
blish that there is a connection between 
that and TV and Radio, then only his 
argument would be relevant. 

, _. MR. CHAIRMAN : I have already 
given my ruling. Please take your seat. 
Tl).ere will be no discussion over my ruling. 

(lnterruptU,ns)•• 

MR. CHAIRMAN : Let us hear Sbri 
Das Munsi. 

SHRI PRIY A RANJAN DAS MUNSI : 
You may expunge my sentences. But do 
not expunge*•. 

SHill AMAL DATTA: Neither you 
nor the Chair can do that. It is not for 
to say that. 

(hrterruptions) 

. SHIU PRIY A RANJAN DAS MUNSI : 
I have been trying to substantiate ........ . 

(Interruptions) 

SRlU AMAL DAITA: The two sen-
iences of Shri Priya Ranjan Das Munsi 
must by e7ipunged .. .. . . (lnterruptioiU) 

SHRI PRIY A RANJAN DAS MUNSI : 
···flnterruptioiUJ If you continue like this, I 

· have to trouble you for ever. Take it from 
me. Not a single day. I will allow you to 
talk ... lnterruptionsl 

. Nil. CHAIRMAN : About the two 
sentences you are r:eferrina to, we will go 
through the record. If they are against the 
rules, they will be expunged. Mr. Das 
Munsi, piease proceed. 

•• Not recorded. 

SHRI PRIY A RANJAN DAS MUNSI : 
The strict sense of the Resolution is this. 
Please go through the Resolution. What 
does it say '! It says : 

"This House resolves that the all India 
Radio and Doordarshan be converted 
into autonomous corporations to en-
sure objectivity, impartiality and inde-
pendence of the mass media." 

What I was trying to establish is that 
in Government organizations, political 
overtones should not be encouraged-even 
in Radio and Television. If Radio ·and 
Television constantly go on saying that 
the victory of Congress means disaster for 
Telugu Desam and Lok Dal; or if the Tele-
vision and Radio say that the victory of 
Congress (I) means the total denial of the 
Opposition in the sense of saying that they 
are corrupt etc., then I consider that is 
bad; that is unfair. On that pretext, I was 
trying to say that after the Lok Sabba 
elections, some publications have come 
about in various parts of the country, 
among which one is the Government of 
West Bengal publication. 

About what the Chief Minister bas 
said, there is a quotation. 1 will quote it. 
(Interruptions) What is wrong in it 7 

MR. CHAIRMAN: Are you not-quot-
ing the Prime Minister 7 

SHRI AMAL DATTA: What has it 
got to do with Radio and Television ? 

MR. CHAIRMAN: Are you not quot· 
ing the Prime Minister 7 

SHRI AMAL DAITA: In respect of 
what 'l (Interruptions) 

SHRI PRIY A RANJAN DAS MUNSI : 
I want a ruling, Sir, on whether it is un-
parliamentary to quote from any document 
published by the Government either in a 
State or in the .Union, i.e. to quote any 
tex:t from the document published by the 
Government, by a representative of the 
people. 

MR. CHAIRMAN : It is within your 
rights, when relevant. 

SHIU PRIYA RANJAN DAS MUNSI: 
That is all right. What elae am I taltilaa 'l 
I quote: 
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• The landslide victory of the Congress 
(I) all over India bodes ill for demo-
cracy and economic well being of the 
masses. In West Bengal, the Congress(!) 
has made significant gains parti-
cularly in the strong-holds of the left 
fores. It is a matter of serious concern 
for us. There is no doubt that Indira 
Gandhi dead is more powerful than 
Indira Gandhi alive. In this election, 
the Indira Sympathy vote took its toll 
here in a big way. 

The entire election in West Bengal 
will be reviewed by the constituents of 
the Left Front Government after full 
reports are received. We shall make 
renewed efforts to enlist the support of 
those who have been swayed to vote 
for the Congress (1)." 

This is the quotation from the docu-
ment. (Interruptions) Sir, I do not mind if 
auch kinds of things are published by the 
General Secretary of the All India Congress 
Committee (I) against a political party. I 
do not mind it; but if such things are said 
in Radio, Television or any Government 
publication-by a party against another 
party, then I consider that that is not im-
partial; that is not objective. That was my 
point. It was immoral. That was my point. 
(Interruptions) We all know there were riots 
in Delhi after the assassination of Mrs. 
Gandhi. If the Radio and Television go on 
telling, in their publicity media, that the 

riots were conducted by Group A a1ainst 
Group B, O£ by Group B aeainst Group A, 
then that is not impartial; that is not · 
objective. To control riots should be their 
objective; and to appeal for peace and 
harmony. 

Similarly, if any Government document 
through a published article by any political 
party, or by the leader of their party saya-
in that document-that a particular group 
or party, or a groups was responsible for 
certain things, and that the Sikhs are made 
responsible unnecessarily for them and 
that was why their religion was being atta-
cked-do you consider that to be objec-
tive? This was also published in the West 
Bengal Government publication. I was only 
referring ........ . 

PROF. K. K.. TEWARY: I stronsty 
condemn it. 

SHRI PRIY A RANJA.l~ DAS MUNSI : 
A similar thing should not be done throuah 
any media, not only Television or Radio, 
but through any media. 

MR. CHAIRMAN : Mr. Das Munsi. 
you can continue your speech next time. 
The House now stands adjourned till 
11 a.m. on Monday, the 22nd April, 1985. 

18.00 brs. 
[The Lok Sabha then adjourned tUl El•H• 

of the Clock on MoNiay, April 22, 19151 
Vaisakha 2, 1907 (Saka),] 
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